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.16-12-2002

CP 474/2002
OA 1423/2001

Present Sh- B_S-Mainee, Id- counsel for the applicant through
Id- proxy counsel Ms- Meenu Mainee-
Sh. V-S-R-Krishna, ld„ counsel for the respondents„

RA 196/2002 which has been filed by Sh- Vogesh

Sharrna stated to be listed on 16-1-2003,. Ld- counsel for the

parties in CP 474/2002 accordingly pray(j!i^ that CP may be taken

up after disposal of the aforesaid RA- Ordered accordingly-
Ml

List CP on 4-2-2002.

(Govindan 3
Member 5

Tampi)
A)

(Srnt- Lakshmi Swarninathan)
Vice-chairman (J)
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